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Indian Alrll to Takeoover llootee 
to South 

9404. SHRI B. V. DESAI: Will 
"the Minister of TOURISM AND CI-
VIL AVIATION be pleased to state: 

(a) whether it is a fact that Indian 
Airlines bas decided to make a con-
certed effort to takeover routes to 
the Gulf countries and South-East 
Asia; 

(b) jf so, whether by addition of 
two or more air buses and four 73 7 
Boeingg by the middle of this y\;ar. 
the airlines fleet would have the capa-
city to produce one billion tonne 
kms. per year; 

(c) if so, by what time Gov rn-
ment are l~ely to take ov r routes to 

the North countries and South E t 
Asia; and 

(d) to what extent the Air Indi · 
also improving internal rvi e dur-
ing 1981-82? 

TIIB MJNISTER OF TOURI M 
AND CNIL AVIATION (SHRI A. 
P. SHARMA): (a) o, Sir. 

(b) Yes, Sir. 
(c) Th re is no prop al in thi 

regard. 
(d) The provi i n of capacily b¥' 

Air India on the tors within Indi 
is incidental, arising out of its int -
national ~ervic . Air India is p rmitt-
ed to carry only Indian Airline , ov r-
fl w traffic. EfI tiv April 1 82 
Air India operates flight on th do- -
me tic ctors a indica d belo\! :-

B i4.7 B 707 

Bombay/Delhi . 13 

Delhi/Bombay . 18 

Bomba y{Mad ! 

Md /Bomb y 

Bombay/G:ilcutta 

C:i.lcutta/Bomba y 

D elhi/ Amritsar 

Utilisation of Proceeds of Inter t 
Tax on Bankers 

9405. SHRI U. V. DESAI: Will 
the Minister of FI'~ CE be pleased 
to tate: 

(a) whether bankers have uggcs-
ted to Un'on Government that the 
money it earns every year l>y taxing 

. the income of bankers hould be uti-
lised for reviving sick indu trial unit ; 

(b) if so, whether over Rs. 200 
crores are mopped up by Govern-
ment every year by way of interest 
tax on bankers of. which the tate 
Ban of India's oontributfon 1s the 
Jiigbest; and 

( c) if o, wheth r Government 
have accepted the banker· propo al? 

THE DEPUTY MINISTER 
THE MlNISTRY OF FIN CE 
(SHRI JANARDHAN POOJARY): 
(a) Government hnve n t o far r -
ceived any ugg tion from th Sch -
duled Commercial Bank for utili ing 
inter t tax oollectecl by the Gov m-
ment for revival of ick indu Lri I 
units. 

(b) During the financial year 
1980-81, an amount o 9 . 58 
crores was collected 
tax. The provi ional 
rcl:lting to the 
year 1981-82 indi 
amo t of Rs. 206. 52 
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coll dur' the yea • Collection 
of int t tax from the State B f 
India has been · gher as com to 

er Sc eduled Commercial Banks. 

( c) Does not arise. 

· t.me t of SCe/ o Board 
of D tors of N.T.C. and it:; 

ldl&rl 

9046. SHRI BHEEK.HA BHAI: 
ill the Minister of COMMERCE be 

pl d to state: 
( ) the percentage of SC 

the Board of Directors of 
TextiJ Corporation and its 
l'i ; 

( b) th ir perc ntage in Chi f Ex-
of TC and its ub idiaries 

al in aJl grad jclas s (grade-
j /cla -wi e); 

( ) in c no rep ataLion to 
. !ST h been given on Board of 
JI ctors of NTC and its u idiari , 

the t ps tak n to impJement Gov-
ernment policy a in case of Nation-
al i d Banks; 

( d) bow many po ts r rved for 
& T in all grad jcadr have 

l- n de- erved (year-wi ) and 
h t p taken to fill up the back-log; 

;ind 

(e) ar r mm ndati n f r ap-
pointm nt of IST on said Board 

f Dir coors pending for cons'dera-
ti n, if so, the d ci ion taken there-
on. 

TH DEPUTY MINISTER IN 
MlNTSTR Y OF CE 
(SHRI P. A. S ,GAMA): (a) t 
( ) . lnstru ti ns regarding erva-
ti for schcdul d t and schedu-
led tribe have n communicated 
to N.T.C. The Corporation ha nine 
u idiari hich in turn o n 103 

nati n i textile mills. The num-
r f employ · ound 2 1 

m t of whom h d n employed by 
the previou owners at a tim wh n 
r rvation ord rs did t a ly ince 
they were privat ctor uni . At 
the oard l vel, no r ervation x.ists. 

However, one Dir or in the Hold .. 
ing Company belo~ to scheduled 
casto. Depending on exigencies of 
wok.r, reserved vacancies are kept 
vacant till such time suitable SCI 
ST candidates are available. Ade-
quate efforts are made to fill the vac-
anc~ by SCI ST candidates. 

SCc/ STs on rd of Directors of 
Public Sector ndertaking 

/ 
9407 SHRI BHEEKHABHAI: 

Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to 
state: 

(a) the number of Public Sector 
Undertakings under his ad.'ltinistrativo 
control and the oonstitution of their 
Board of Director alongwirh their 
tenure; 

(b) the date from which these 
Boards have been consriiutcd and 
when their present term is expiring; 

( c) ddails of SC & ST reprPl en4 

tativ app . inted on the<:e Board of 
Director to watch the interest of 

I T empJoyees as has b en done in 
ca of all nationalised banks; 

( d) in case no representation ha 
been given. what steps are contem-
plated to implement Government po-
licy of reservation on Boards of Dir-
e.ctors of all Public Sector Undertak-
ing and th ir sub idiaries~ and 

( e) is it a fact that the recom.men4 

elations for app intments of SCiSTs 
n Boards of Directors of Air India! 

Indian Airline and other Boards are 
pending for consideration, if so, the 
decision taken thereon? 

THE MINl TER OF TQURISM 
AND CNIL AVIATION (SHRI A. 
P. SHARMA): (a) and (b). There 
are fiv Public Sector Underta ~ings 
under the control of th Ministry of 
Tourism ~nd Civil Aviation viz. (1) 

Indian Airlines: (2) Vayudoot: (3) 
India Tourism Development Corpo- _ 
!J'ation; ( 4) Air India ~ h its sub i-
diiJr:es-Air India Charter Ltd. & 

H tel Corporation of India Ltd., (5) In-
t rnational Airports Authority of Indi'a 
the particulars and d te of constitutiOD 




